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Visit by President of R.C. Cola
Corporation

2523. SHRI S. S. SOMANI : Wil
the Minister of INDUSTRY be pleased
to state :

(a) whether it has ccme to the notice
of Government that the President of world
famous R. C. Cola Corporation has }een
visiting our country very often to explore
the possibilities of introducing their
forcigr: brand soft drinks in our country;
and

(b) if so, the Government’s reaction
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI) : (a) No, Sir.

(b) In view of (a) above, does not arise.

Status of Junior Officers
(Programme) in AIR

2524. SHRI RA] KRISHNA DAWN :
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state :

(a) whether Government are aware
that in All India Radio a Junior Officer
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(Programme) controls a Senior Officer
(Enginezr) inspite of Government orders
that senior am»a3 the two categories should
be \leclared as the head of the office; and

(b) if so, steps propose to be taken for
removing these anomalies ?

THE MINISTER OF INFORMA-
TION AND BROADZASTING  (SHRI
L. K ADVANI) : (a) and (b). The
Cadres of Eagincering and Programme
O.Kcers being different, there is no ques-
tion of inter se seniority between the officers
of thesc two Cadres. However, in regard
to the declaration ol an officer from either
of these Cadres as the “head,ofthe Office
pending a final decision on the question,
the Director General, All India Radio
has bz=en deciding each question keeping
in view the functional nccessities.

Underground Fires in Jharia Coal
Belt

2525. SHRI MOHINDER SINGH
SAYIANWALA :  Will the Minister of
ENERGY be pleased to state :

(@) whether underground fires in Jharia
coal bzlt are threatening to destroy coal
worth millions of rupees ; and

(b) if so, the steps being taken to save
the situation and this valuable source of
encrgy ?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN) :
(a) and (b). After the nationalisa-
tion of the coking coal mines, due emphasis
was given to get Jharia coalfields properly
studicd for scientific remedies with a view
to controlling the destruction of valuable
coking coal by underground fires. A
senior level committee including members
from Bharat Coking Coal Ltd., Central
Mine Planning anl Design Institute,
Central Mining Rescarch Station  and
Tata Iron and Steel Co. Ltd. arrived at
certain broad conclusions in regard to the
method of tackling mine fires on surface
and underground. Subsequently, Govern-
ment of India appointed a Safety
Committce t0 g0 into various aspects
of safety in mines and also coal fire in
Jharia coal-field specifically. This Com-
mittee identifi~l 1 active fires in Jharia
coalfield and made specific recommenda-
tions to tackle the fire. The recommenda-
tions have been accepted by the Govern-
ment.  The chal companies are takirg
action to tackle small fires in accordance
with the recommendations of the Com-
mittee. The methods adopted are surface
blanketing, flooding. ete.  Large fires at
Jogta, Todna and Rajapur have been
studied in depth and feasibility reports
to tackls them have been completed.
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Strike in Hindustan AerOnautics
Led.

2526. SHRI UGRASEN :
SHRI JYOTIRMOY BOSU:
SHRI SURINDRA BIKRAM:

Will the Minister of DEFENCE be
pleased to state :

(a) whether there were strikes in HAL
Lucknow recently; and

(b) if so, the action taken by Govern-
ment in this regard and the present situa-
tion of thesc establishments ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (PROF.
SHER SINGH) : (a) and (b). On the
26th May, 1978, a member of the super-
visory staff of the Lucknow Division of
Hindustan Aeronautics Ltd., was assaulted
by a workman. Following a complaint
to the Police by the officer, the workman
was arrested  Consequent upon the
arrest of the workman, the workers of the
Division resorted to tool down strike and
agitation from 27th May, 1978 and there
after the situation continued to be tense.
As the management of HAL apprehend-
ed threat to life and property and found
that production activity could not be
carried on, they declared lock out of the
Division with effect from the mid-night
of 4th/5th June, 1978.

Subsequently, as a result of bi-partite
settlement arrived at between HAL and
the workers Union, the lock out was lifted
with cffect from the first shift on the
19th June, 1978.  Presently normal condi-
tions prevail in the Division.
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